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Murlidhar Yadav aged about &0 years son of Sri Suraj Sin@h

Resident of Village Budheri, Post Bhisoli (Jakhaura),

District Lalitpur.

mmmm.Applicanf

(By Advocate : Sri R.K. Nlgam)
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85 Union of India thr
Central Railway, Allahabad.
2 Divisional Railway Manag jer, North Central Railway,
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Heard Sri R.K. Nlgam counsel for the applicant on
admission of this O.A.

25 The applicant was medically decategorised on 15, %.98
and he was kept on stpernumerary post till he retired on

1 @]

31.3.2005. His grievance is that négwpea¢mﬁaepﬁnt_h¥~him—cn
&u&h-50ﬁ95ﬁﬁmﬂ:&¢y&$xmﬂL4H4; the wages for this period from
i

£l 09 o 19.7.2000 have not been paid Llnspite of

fTepresentation having been given to . the Authority

i

Oncerned. Copy of such Lepresentation is Annexure V.

&s The Tribunal is of ¢the view that it would be
appropriate if Divisional Railway Manager, North Central

Railway, Jhansi is directed to consider and dispose of the
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before him.

No costs.

Vice-Chairman

: Manish/-
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